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SMUGGLING OF ROCKSALT 

2460. SHRI YAJNA DATI SHAR-
MA : Will the Minister of FINANCE 
be pleased to state : 

(a) whether it is a fact that a large 
quantity of rocksalt from Pakistan is 
being smuggled into Kashmir Valley; 

(b) if so, whether Government have 
investigated how and from which route 
these smugglers operate; and 

(c) the action taken by Government 
to check it? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE 
(SHRI MORARJI DESAI) : (a) The 
enquiries made so far do not indicate 
that a large quantity of rock-salt is ,being 
smuggled from Pakistan into Kashmir 
Valley. 

(b) and (c). Do not arise. 
ScHEDULED CASTES IN GOA 

2461. SHRI MARANDI : 
SHRI MOHAN SWARUP 

Will the Minister of SOCIAL WEL-
FARE be pleased to state : 

(a) whether it is a fact that Govern-
ment have decided to compile a list of 
Scheduled Castes in Goa, Daman and 
Diu; 

(b) if so, how many Scheduled Castes 
have been counted in Goa, Daman and 
Diu so far; and 

(c) the facilities provided by the 
State and Central Governments to them ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF SOCIAL 
WELFARE (SHRIMATI PHULRENU 
GUHA) : (a) to (c). The specification 
of Scheduled Castes and Scheduled 
Tribes in Goa, Daman and Diu is under 
consideration; and Presidential orders 
are expected to be issued shortly. 
INDIAN AUDIT AND ACCOUNTS SERVICE 

*2462. SHRI S. R. DAMANI : Will 
the Minister of FINANCE be pleased 
to state the present strength of the 
Indian Audit and Accounts Service and 
whether all are working with the Cen-
tral Government? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE 
(SHRI MORARJI DESAI) : The 
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strength of the Indian Audit and 
Accounts Service as on 15th November, 
1967 was 520. Of these 463 officers 
were working with the Central Govern-
ment (including the Indian Audit and 
Accounts Department) and in the Pub-
lic Sector Undertakings/Statutory bodies 
set up by the Central Government. 

RESTRICTIONS ON REMflTANCES OF 
MONEY INTO INDIA 

2463. SHRI S. R. DAMANI : Will 
the Minister of FINANCE be pleased 
to state : 

(a) whether it is a fact that persons 
with income in foreign countries be-
cause of restrictions by foreign Govern-
ments on remittances have not been 
allowed benefits under Section 220 (7) 
of the Income Tax Act; 

(b) if so, the names of foreign coun-
tries which have PUt restrictions on re-
mittances of money into India; and 

( c ) whether necessary instructions 
have been issued to the assessing autho-
rities to make available the relief clainI-
ed? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE 
(SHRI MORARJI DESAI) : (a) and 
(b). The information is being collected 
and will be laid on the Table of the 
House as early as possible. 

(c) No general instructions have 
been issued as the provisions in the In-
come Tax Act for granting such relief 
are quite clear. 

MEDICAL CoLLEGE AT CoIMBATORE 

2464. SHRIMATI SUSEELA GO-
PALAN : 

SHRI p. RAMAMURTI 
SHRI K. RAMANI : 
SHRI E. K. NAYANAR 

Will the Minister of HEALTH, 
FAMILY PLANNING AND URBAN 
DEVELOPMENT be pleased to state : 

(a) whether there is any proposal to 
set up a Medical College at Coimbatore; 

(b) if so, when it is likely to start 
functioning; and 

(c) the extent of Central financial 
assistance proposed to be sanctioned to 
the said college? 
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THE DEPUTY MINISTER ;IN 
THE MINISTRY OF HEALTH, FAMI-
LY PLANNING AND URBAN DE-
VELOPMENT (SHRI B. S. 
MURTHY); (a) and (b). The Govern-
ment of Madras have started Medical 
College at Coimbatore in July, 1966. 

( c ) Central assistanoe for new Medi-
cal Colleges opened during the Fourth 
Plan is rendered at the rate of 50% 
of the recurring as well as non-recurring 
expenditure. 

The request of the Government of 
Madras for Central assistance for the 
Medical College at Coimbatore is under 
consideration. 

M. Ps. ADMITTED TO HOSPITALS IN 
DELll 

2465. SHRI R. S. VIDYARTHI : 
Will the Minister of HEALTH, FAMI-
LY PLANNING AND URBAN DE-
VELOPMENT be pleased to state ; 

(a) the number of Members of Par-
lialalent who were admitted in Willing-
don Hospital and All India Institute of 
Medical Sciences, New Delhi during the 
last 10 years; and 

(b) the names of the Members of 
Parliament who died in each hospital, 
tieparately, the nature of their disease 
and the period of their. stay in the hos-
pital? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURTHY) : 
(a) During the last ten years ending 
September, 1967, 477 Members of Par-
liament were admitted in the Willing-
don Hospital. The All India Institute 
of Medicai Sciences Hospital was started 
in Deoember, 1958 and so far 12 Mem-
bers of Parliament have been admitted 
in that Hospital. 

(b) Out of the admissions made in 
the above Hospitals, no death took place 
in the All India Institute of Medical 
~:s Hospital while a statement in 
respect of those Members of Parliament 
who died in theWillingdon Hospital is 
laid on the Table of the House. [Placed 
in Library. See No. LT-1806/67.1 
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